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... Additional reply be filed by the respondent no. 5-Project Proponent on or
before 10.11.2023 and a copy thercof be sent to the District Magistrate, Pithoragarh
and concemned District Mining Officer, Regional Officer, UKPCB who shall on receipt
thereof verify the compliance by the Project Proponent and submit report to this
Tribunal on or befor 25.11.2023 by way of emall at judicial-ngt@gov.in preferably in
the form of Searchable PDF/OCR supported PDF and not in the form of Image PDF.
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................ In view of the mandate in Section 20 of the National Green Tribunal
Act, 2010 requiring this Tribunal to apply precautionary principle ang serious
environmental violations alleged to have been made by the respondent no. 5,
respondent no. 5 is restrained till further orders from carrying out any further mining
activity in the mining site leased out to it. 4
The District Magistrate and the Superintendent of Police, Pithoragarh are
also directed to take appropriate steps to ensure that no further mining takes place in
the mining site in question.
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- -.,,_ Uttarakhand Treasury Form-209(1)
- Financlal Handbook Vol. V, Part- Il
Form No. 43A(1)
(Sea Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of Indla (Payment Gateway)
Status : (S) Completed Successfully

1 | Name of the person (designation if necessary of JDMINERALS
Organizatior on whose behalf amount is being paid.

2 | Address ’ B - 54 JUDGE FARM CHHOTI
MUKHANT HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) Imposed fee charge on illegal Soap stone

during Mining at Village Bajeta Teshil

Munsyari District Pithoragarh
5 | Gross value of Challan 774200
6 | Netvalue of Challan 774200
7 | Deaprtment Director [ndustries
8 | Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metallurgical
Industries
10 13 Digit code of Head of Alc As per details below
SLNo.  Services !Detall Head ‘

———

1 Mmera! Concess&on Fee renland Inierestdwarges ' f085?001020100 )
" Total Challan Amount- i

Amount {m words) - Rs. Seven Lakh Seventy-Four Thousand Two Hundred only

Signaturs of departmental officer with seal

—— ———— i — —— — ——— A ——— —— — i — e — — — i —— —— e ———— e —— —

' Challan No- 08530423E0054654 Amount in Figure(Rs.) - 774200
Date - 29-APR-2023 Amount in words - Rs. Seven Lakh Seventy-Four Thousand Two
‘ Hundred only

Received Through

Bank Reff. No. - CPACRZTEEG
State Bank Of India (Payment Gateway)
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s Htarakband Treasury Form-209(1)
- o Financial Handbook Vol. V, Part- ii
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of India (Payment Gateway)
Status : (S) Completed successfully.

1 | Name of the person (designation if necessary or J D MINERALS
Organization on whose behalf amount is being paid.

2 | Address : B - 54 JUDGE FARM CHHOTI
MUKHANI HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary) -

4 | Full details of amount to be deposited (for which

purpose and in favour of) Imposed fee charge on illegal Soap stone

during Mining at Village Bajeta Teshil
Munsyari District Pithoragarh

5 | Gross value of Challan 700000
6 | Netvalue of Challan 700000
7 | Deaprirtent Director Industries
8 | Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metallurgical
Industries
10 13 Digit code of Head of Alc As per details below
SL No.  Services Detail Head Amount
1 Mineral Concession Fee rent and interest charges. 0853001020100 700000
Total Challan Amount- 700000
Amount {in words) - Rs. Seven Lakh anly
Signature of qapartmental officer with seal J D MINERALS
' Challan No- 08530723E0025630 Amount in Figure(Rs.) - 700000
Date - 11-JUL-2023 Amount in words - Rs. Seven Lakh only

Received Through

Bank Reft. No. - CPACXBIFU2

State Bank Of India (Payment Gateway)
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Directorate of Geology and Mining, Uttarakhand
Dealcr Sale Report
From 12/11/2021 To 22/1172023
Dealer Registration No: M62023894 District: Pithoragarh
Dealer Name: RAJENDRA SINGH DAFOOTI Tehsil: Tejam
Dealer Type: Mine Dwner Lease Location: Bajeta
Frim: M/S LD.MINERALS Mable No: 9870880465
GSTIN: 05AGepd9628dizq Email: jdminerals2006@yahoo.co.in
Parchaser Rate/ | SaleValue | SGST | CGST | IGST Sale Value
Se.No. Date Form No Valid Upte Vehicle No | Purchaser i Mineral tm kit | wenei 1 ® | @ P :::; ey
|| 2v117202205:11 PM | IM23894000001 | 24/112022 05:11 PM | UKO4CA9660 | Unrepistred NA Sosprione 10000| s0000|  s000000| 125000| 125000 o000 2%00m0f 5250000
2 23/11/2022 05:14 PM | IM23894000002 | 24/11/2022 05:14 PM | UKOSCA2130 | Unregisired NIA Soapstone 110.00 500.00 5500000 137500 137500 1750.00/ mml
3 | 16122022 05:22 PM | 23894000003 | 17/12/2022 03:22 PM | UKOACBERYY | Unregistred NiA Sospsiane 14000,  50000|  7000000| 1750.00| 1750.00 380000 73500.00
4 | 191220220529 PM | IM23894000004 | 17/12/2022 0425 PM. | UKD4CB6I92 | Unsegisteed NIA Sospsiane 13500  s0000| 6750000 168750 16K7.50 onn] wrsw|  omsce
k] 20/12/2022 04:02 PM | IM21894000005 | 21/12/2022 04:02 PM | UKO4CB6192 | Unregistred N/A Soapsione 129.20 50116/ 64749.52| 1618.74] 1618.74 323748 67987.00,
L] 2001272022 04:51 PM | IM2I894000006 | 21/12/2022 04:51 PM | UKO04CB32I9 | Unregistred N/A Soapstone 13630 30000 6814952) 170).74| 170).74 0.00/ 3407 48 71557.00
7 | 20127202204:58 PM | 1M23894000007 | 2171272022 04:38 PM | UKO4CAR23? | Unregisired WA Soapsiane 13160 50000 6580000 1643.00] 1645.00 129000 6909000
] 20/12/2021 05:07 PM | IM23894000008 | 2171272022 0507 PM | UKO4CBE967 | Unregistred N/A Soapstone 13230 500.00 6614952 1653.74| (65174 IHD, 33014!\] 69457.00
9 | 211272022 02:08 PM |IM23894000009 | 22/127202202:08 PM | UKO4CBO991 | Unregisired N/A Sosprione 14000| s0000|  7000000| 1750.00] 175000 uﬁ_smm 73500.00
10 | 211272022 02:14 PM | IM23894000010 | 22/122022 02:14 PM | UKOMCA969) | Unregistred NA Soapstonc 13000 50000  6500000| 162500 162500 aml 350000 68250.00
1] 24/12/2022 03:40 PM | IM23894000011 | 25/12202203:40 PM | UKOACBS839 | Unregistred NA Soapsiane 120,00 500.00 60000.00| 1500.00] 150000 .'q 3000.00 63000.00
12| 20122022 04:56 PM | IM23854000012 | 25/1272022 04:56 PM | UKOAC6)9? | Unnegisired NA Soapsione 12000] 50000  6o000.00| 150000| 150000 m] 100000 6300000
13 24/1272012 0459 PM | IM2389400001) | 25/12/2022 04:59 PM | UKO4CBS967 | Unregistred NA Sospsionc 120.00 500,00/ 60000.00| 1500.00 wnm D,Nl 1000, 140 63000.00
14 26/1212022 II':G_A-M IM23894000014 21'!]-_1{)07! 1140 AM | UKO4CA9493 | Unregistred ;A Soapsionc 132.60 500.00 6610000 163750 I.M'.'.ﬂl 0]4 .\Jl.:.:;_ 69615.00
15 21272022 11:59 AM | IMZIK94000015 | 29/1272022 11:59 AM | UKO4CBEX} | Unregisired .N!A Soapstone 120 00 500.00 . 60000.00| 1500.00] 1560.00 me MD'D_ 63000.00
16 | 291220220330 P | 123894000016 | 2971372622 0330 PM | UKIMCTS025 | Unregiied NIA Sospstone 10000| $0000|  50000.00| 125000 125000 uo[ 1500 52500.00
Page 10f 13

Prnt Date and Tine 22-Nov-2023 12:34:15 'M
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11

Val IGST e Sale Valur
sr.Ne. Date i VaidUpte | VebiceNo | Purchaser | TOCRR Mierst | oy | Quite | wo T sﬁ? c::!fr @ :::n With Tox
17 31272022 10:35 AM | IM23894000017 | 01/01/2023 10:15 AM | UKO4CB6392 | Unregistred NA Soapsione 122.00 500.00 6100000 152500 1525.00 0.00 qu 6405000
L] 311272022 10:39 AM | IM23894000018 | 01/0172023 10:39 AM | UKO4CBE967 | Unregistred N/A Soapstone 121.50 500,00 60749.52| 1518.74] 151874 0. 303743 61787.00
19 01/01/2023 01:58 PM | [M23894000019 | 02/01/2023 01:58 PM | UKOACCS025 | Unregistred N/A Soapsione 125.00 500.00 62500.00| 156230| 156250 0.00} 3125 65625.00
02/01/2023 12:08 PM | IM23894000020 | 03/01/2023 12:08 PM | UKOSCBS807 | Unregistred NA Soapstone 126.90 500.00 6)449.52( 1586.24| 138624 0.00) 317248 66622.00
2 03/01/2023 1238 PM | IM23894000021 | 040172023 12:33 PM | UKO4CAS993 | Unregistred NA Soapsione 120.00 500.00 60000.00| 1500.00) 1500.00 000 3000.00| £3000.00
b 030172023 01:10 PM | IM23894000022 | 040172023 01:10 PM | UKO4CB6392 | Unregisteed N/A Sospstone 128.80 500.00 64400.00 1610.00| 1610.00 0.00| 3220 67610.00
n 03/01/2023 02:55 PM | IM23893000023 | 04/01/2023 02:55 PM | UKO4CB8967 | Unregistred NA Scapstone 128.50 500.00 64400.00| 1610.00| 1610.00 0.00| Im”l 67620.00
24 05/01/2023 10:14 AM | IM23894000024 | 06/0172023 10:14 AM | UKD4CBES07 | Unregisired N/A Soapsionc 100.00 500.00 50000.00| 1250.00| 1250.00 n.q m_u{ 5250000
- 05/0172023 12:30 PM | IM23894000025 | 0601/2023 12:30 PM | UKOSCA1778 | Unregistred NIA Soapstane 120.00 $00.00 60000.00| 1500.00] 1500.00 Il.d m‘q 6300000
26 050172023 12:36 PM | IM23894000026 | 06/017202) 12:36 PM | UKO4CBS062 | Unregistred NIA Soapstone 130.00 500,00 6500000 1625.00| 1625.00 0.08f ]15&“1 68250.00
27 05/01/2023 05:52 PM | IM23894000027 | 06/01/2021 05:52 PM | UKD4CARII? | Unregistred NA Soapstone 125.00 500.00 62500.00| 1562.50| 1562.50 ﬂ.“l )l:’.d 6362500 -
8 00172023 10:04 AM | IM23E94000028 | 07/01/2023 10:04 AM | UKO4CBI1924 | Unregistred NA Soapstone 120,00 500.00 60000.00| 150000( 1500.00 ﬂml 3000.00| £3000.00
29 06/01/2023 03:55 PM | IM23K94000029 | 07/01/2023 03:55 PM | UKO4CAT743 | Unsegistred NIA Soapstone 150.00 500.00 7500000| 1¥75.00| 1875.00 0.00) 3750.00 TX750.00
3 07/0172023 10:05 AM | IM23x94000030 | 08/01/201) 10:05 AM | UKOSCAI911 | Unregistred N/A Soapstone 150.00 500.00 75000.00| 1875.00| 1875.00 ﬂ-q 3750 TXT30.00
3 07/01/2023 11:05 AM | IM23¥9400003| | GR/01/2023 11:05 AM | UKO4CB6IS? | Unregisired NIA Soapstone 120,00 500,00/ 60000.00| 1500.00) 1500.00 D.f”l moonul £3000.00
n 07/01/2023 11:14 AM | IM23854000032 | 08/01/7202] 11:14 AM | UKO4CBOOSE | Unreyistred N/A Soapstone 125.00 500.00 62500.00| 13562.50{ 1562.50 0.00 3l23.m4 “615.2
3 07/0172023 12:59 PM | IM23494000033 | 080172023 12:59 PM | UKO4CBS96) Unregistred NIA Soapstonc 125.00 500.00 6250000 | 1562.50| 1562.50 0.00) 3'25.@! 63625.00
M 07/01/2023 01:59 PM | IM23894000034 | 08/01/202301:59 PM | UKO4CAZ99) | Unreyisired NA Soapsionc 110.00 500.00 5500000| 1375.00| 1375.00 0.00 27”.4 5773";
35 07/0172023 04:18 PM | IM23894000035 | 080172023 04:18 PM | UKO4CBS96? | Unregistred NA Soapstonc 12000 500.00 6000000 1500.08| 1500.00 0.00 md 63000.00
36 00172023 01:31 PM [ IM238294000036 | 05012021 01:31 PM | UKOSCBOAIG | Unregistred NA Soapstone 20.00 500.00 4500000| 1125.00] 1125.00 010 m.d 4énﬂ na
» 1070172023 10:15 AM l:ﬂ!m!? 110172023 10:19 AM | UKO4CBS5062 Ulll.‘tl;!'d WA Seapstone 13680 500.00 63400.00| 171000| 1710.00 ang 3420.00 TiE0.00
k1 10/012023 10:23 AM | IM2IR94000038 | 11/01/2023 10:23 AM | UK04CB498) K_Jlm.‘p!"“’ WA Soapstone 131.20 500.00 68600.00| 1T15.00] 1715.00 Bjm 3430.00) nm_—m
_39_ 1040172023 04:25 PM | IM2IE94000039 | 11/01°202) 04:25 PM | UK04CBS0S? Ehn'gl—ﬂ-ld NiA B Soapstone HI}O L 500.00 354?1_0-1_ 1875.00| 1875.00 O‘W 3750.004 Tiﬂuﬂé\]
Page 200 13
Print Date and Time 22-Nov-2023 12:3:15 PM



449

—

Sr.No. Date Form No Valid Upto Vehlcle No | Purchaser 'g"m?" Minersl l::::n Qlu::'-l ::'_l:':’ ’ﬁfr O:T ":’T :::::’) s‘:':::'
20 | 10012023 1037 AM | 1M23894000040 | 1210172023 10:37 AM | UK04CB7369 | Unregistred WA Sospeione 1soo| soovo|  e7so000| issrso| temnso| ool 3msno  0a7s0
41| 1V0172023 10:59 AM | [M23854000041 | 120172023 10:59 AM | UKIMCB6392 | Unregistred WA Sospaione 115.00 m.onl s730000| 143750 143750| o0 msm[ 60375.00
42 | 103 1225 PM | 1M23894000042 | 120012023 1225 PM | UKDSCBO0ES | Unregisired NA Soapsione 14280 snuo] 7140000 178500| 178500] 0.9 ;snml 74970.00
4 | 17012023 12:57PM | IM23894000043 | 120172023 12:57 PM | UKO4CA99) | Unregistred NA Sospsione 17750 soo0|  evasy| 1snva| 1snma Jm.ul 66937.00
a4 1170172023 05:09 PM | IM23894000044 | 12/01/2023 05:09 PM | UKODACBE967 | Unregistred N/A Soapstone 131.70 500.00 68849.52( 172124 172124 0.00( MIUII 72292.00
45 | 10012003 07:10PM | IM23894000045 | 120172023 07:10 PM | UK4CBI928 | Unregistred NA Sospsione ms60| sc000|  eex000| 165750 1657.50| 000 Jmml 69615.00
46 | 12012023 11:03 AM | IM21894000046 | 130172023 11:03 AM | UK04CA9693 | Unvegisteed NA Soapsae 1520]  s000| 6760000 169000 169000| 0.0 nmnl 70980.00
a7 | 120172000125 PM | IM21894000047 | 13/01/2023 0125 PM | UKO4CD880?7 | Unregisired WA Sospsionc w0800) so0o0|  sewoo00| i3s000| 13sa00] oo w0  semono
48 | 120072023 00:06 PM | IM23894000048 | 13/01/2023 0306 PM | UKOACBSEI0 | Unregimred NA Sospswae 13440, so000|  670000| 1es000| 163000 000 33e000] 7056000
49 | 12/0172023 03:15 PM. | IM23694000045 | 130112023 63:15 PM | UKOCAS21 | Unsegistred WA Sospsione 15000 s0000|  7s00000| 187500 187500 000 7s0 78750.00
50 | 1301202303:42 AM | M21894000050 | 1470172023 08:42 AM | UKOSCAI778 | Unregistred NiA pr— 12000| s50000|  6s00000| 162500 162500 ono| 1s000]  es2s0m0
st | 17012023 0902 AM | 1M23894000051 | 14/01/2021 09:02 AM | UK4CCO166 | Unregisired WA Sospsione 1s000| soame|  7s00000| 1%75.00| 187500| o000 370 78750.00
52 130172023 10:36 AM | IM2I894000052 | [4/01/2023 10:36 AM | UK04CBI1699 | Unregistred N/A Soapstons 160.00 $00.00 S0000.00| 200000| 200000 0.00| 4000.00| 84000.00
$3 | 1301720230548 PM | 1M23894000083 | 140172023 05:48 PM | UKD4CBO480 | Uncegisired NA Soapstone 12000 s0000|  sooc0co| 150000| 150000 oo 300000 6300000
54 14/0172023 09:55 AM | IM23894000054 | 15012023 09:55 AM | UKMMCBAI92 | Unsegisired NA Soapstonce 115,00 500.00 57500.00| 1437.50] 143750 0.00 2'734 $0375.00
35 | 14012023 10:17 AM | IM23894000085 | 15012023 10:47 AM | UKOSCAI911 | Unregistred NIA Sospsaoce 1000  soao0|  700000| 173000] 175000 000 wsoom| 735000
56 | 1402023 10:34 AM | IM23894000056 | 15/01/2023 10:34 AM | UKO4CA8993 | Uneegistred NA Soepsione 11000] s0000|  6oo00o0| 150000) 150000| 000 sooome] 6300000
57| 141202 1101 AM | IM23894000057 | 150172023 1101 AM | UK0SCA2122 | Unregistres NA Sewpwione 12500| s0000|  e2s0000| 1se2s0| 16250 oool  3soel  esexsno
$8 | 140172023 12:40 PM | 1M23894000058 | 150172023 1240 PM | UKO4CB2001 | Unvegistred NA Sowpetons tooo| so000|  ssoooco| 137500 137300|  ooo| 2msoce  sms000
59 | 14012020300 PM | IM23894000059 | 15/01/2023 03:00 PM | UKO4CBS062 | Unvegisteed NA Sospstome 13s00| so000]  e750000( 1687.50) 168250 o0l msm[ 0875.00
60 | 1500172023 1:26 AM | 1M23894000060 | 160172023 11:26 AM | UKB4CB277S | Unregistred NA Soupstone W4d0| soao0|  s70000| 143000 143000] ooo| 2se0c|  eoosono
61 | 150172023 11:32 AM | IM27894000061 | 160172023 11:32 AM | UK0SCCO306 | Unregistred WA Soapstonc 145.60 sooml 72s0000| 132000 182000) 000 3ss000  7644000|
62 150172023 0233 PM | IM21894000062 | 16:01/2023 02:38 PM | UKO4CAS273 | Unregistred NA Soapstone 161.20 m' 2060000, 2015.00| 2015.00 0.00) 4030 00} mml
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p—
N Rate | Sale CGST | 1GST Sale Valoe
Sr-Ne. Date Form No Valid Upta Vehicle No | Purchaser '&1‘;‘" Mineral (::-':l) Pl m'n:h(:) sc:osr ~l s :::'::') .
63 | 150172023 0602 PM | IMI3894000063 | 16/0172023 06:02 PM | UKOSCA2240 | Unregistred WA Soapatone 14000| s0000] 700000 175000 1750.00] 000l 3so00d  7se0c0
64 | 10172023 0606 PM | IM23834000064 | 16/0172023 06:06 PM | UKOMCB2413 | Unregirured WA Sompsionc 12000 50000  6000000| 150000| 130000/ oo 300000  €300000
(1] 16/0172023 11:46 AM | IM23894000065 | 17/01/2023 11:46 AM | UKO4CBRROT | Unregistred NA Soapstane 100,00 500.00 5D000.00( 125000 1250.00 0.00) md 52500.00
66 | 160172023 12:27 P\ | IM23894000066 | 170172023 12:27 PM | UKOACBS960 | Unregistred WA Sospeiunc woo0| s0000|  7000000| 175000) 175000] 000 3m.oa[ 73500.00
6 | 160172023 00:17PM | IM23894000067 | 17/01/2023 01:17 PM | UKO4CA186 | Uncegistred WA Seapstone 1000|  soooo|  esecoco| 162500| 162500 000 32000  es2s000
66 | 160120230233 PM | IM2I894000068 | 17/01/202 02:33 BM | UKOACROGSS | Unregistred WA Sospstunc 15000| s0000|  7s00000| 187s00| iwvsco|  oon) a7s00d  7Evs000
6 | 16012023 044 PM | 123894000069 | 170172023 04:43 PM | UKDACBS967 | Unregistred WA Soapsonc 12000 so000|  o00000| 150000| 130000| 000 300000 6300000
70 | 16012023 04:55 PM | IM23894000070 | 170172023 04:55 PM | UKOACESS0 | Unregistred NIA Soopetont 1o00| se000|  7000000| 175000| 175000] oo 3so000]  73s0m0
21| 170172023 0405 PM | M23894000071 | 180172023 04:05 PM | UKOSCAISH | Unregistred WA Sospeione 1000 so000|  7000000| 175000 17s000| oo 350000 730000
n 17/0172023 04:14 PM | IM2389<000072 | 18/01/2023 04:14 PM | UKO4CCDI66 | Unregistred NA Soapsione 150.00 500.00 75000.00| 1975.00| 1875.00 Q. 3750.004 78750.00
33 | 10012023 1015 AM | M23894000073| 1990172023 10:45 AM| UKGICA9909 | Unregisted NA pa— 15000| s0000|  7s0c000| 197300) 189s00]  ooo| 75000 7875000
[ 70 | 15012023 10:18 AM | M23094000074] 190172023 10:48 AM | UKEICAOS! | Unregissed NA Sospetame 15000| s0000| 7500000 187500| 17s00]  ooo] 37s0s0 775000
15 | wouae 1022 AM | D2399400007S | 1900172023 1022 A | UKDACBOMMO | Uaragiewsd NA Sospsione 12000 50000|  eooo0co| 150000| 130000] o000 doo0se  e3000.00
% 1801/2023 12:4% PM | IM23894000076 | 19012023 12:48 PM | UKOSCA212? | Unregistred NA Soapstone 125.00 500.00 6250000 | 1562.50| 1562.50 0.00| 3125.00| 65625.00
77 | 180172023 03:29 P | IM23494000077 | 19/01:2021 0329 PM | UKDCBINX | Unregisered NIA Sl wooo| so000| 7000000 175000 17s0m0| ool 350000, 7350000
it ) 180172023 03:33 PM | IM2I2094000078 | 19/01/2023 03:33 PM lmm; Unregistred NA Soapstone 120.00 500.00 6000000 | 150000 |“3; 0.00/ 300000, 63000.00
70| 1R/01/2023 03:36 PM | IM23854000075 | 19/0112023 03:36 PM | UKOG4CBIS2I | Unregistred NA Sospstone 2000| so0o0|  coooooo| 1s00ce| 10000 oo 30o0ce 6300000
80 | 19/01/2023 03:28 PM | IM23694000080 | 200172023 03:28 PM | UKO4CTS062 | Uneegistred NA Sospsienc 1so0|  s0000| 6750000 1687.50| tearso| ool nmo" 70875.00
31| 19012023 0533 PM | 23000081 | 200172023 0538 PM | UKOICBI967 | Unregied NA Bosgmonc 12000 50000 coooooa 150000 150006 000 mo.w] 300,00
82 | 20012020 09:51 AM | 1M23894000082 | 200112023 02:51 PM | UKOSCBIS24 | Unregistred NA Sosgatse i000|  so000|  6oo00| 150000 1500801 000 mu.oel 300,00
81 | 210172023 09:55 AM | IM23892000083 | 22/0172023 08:19 AM | UKO4CB392 | Unregistred WA Sopmonc | 11000| s000|  ssw000| 13500| 17see| 000 'nsuml ——
B4 2120172023 09:58 AM | IM2I894000084 | 22/01/2023 08:22 AM m;ﬂ Unregistred N/A - Saapstonc -I?U,w 500.00 6000000 | 1500.00| 1500.00 0.00/ mml - _llmw
35| 2000172023 10:5¢ AM | (23894000085 | 220172023 09:18 AM uxnxmz_z_i_u.-nm NiA Swpwon: | 1020| seatn|  ssecese| omsee| |  ees r:sum| :lhmsom

Page 4 of 13



451

N
Sr.No, Date Form No ValldUpto | VehicleNo | Purchaser ""c';;;:' Mineral (m] Q‘L‘:‘. ::1::-“ S:i-';l' ch l?:;f ::‘:; S‘::. v;:.
86 | 210120230228 PM | IM23894000086 | 22012023 12:52 PM | UKO4CBSSI4 | Unregisced NIA Sospatone 11000 s0000[  ss000.00( 13500 137500 5000 5715000
87 21/01/2023 05:30 PM | IM23294000087 | 22/01/2023 03:54 PM | UKO4CDS062 | Unregistred NA Soapstone 130.00 500.00] 6500000| 1625.00| 1625.00 E !m.wl 62250.00
88 21/01/2023 06:53 PM | IM21894D0008% | 22/01/2023 05:17 PM | UKO4CB9990 | Unregistred WA Soapstone 130.00 500.00 65000.00| 1625.00| 1625.00 Gﬂq IM 6£250.00
89 21/01/2023 06:53 PM | IM23894000089 | 22/01/2023 0322 PM | UKOSCA2240 | Unregistrod N/A Saapstone 135.00 500.00 67500.00| 1687.50| 1687.50 ..q msllll 70875.00
90 | 220172023 10:47 AM | IM23894000090 | 230172023 09:11 AM | UKDACAB232 | Unregistred WA Soapstone 2000|  soaoo|  eooooco| 150000 1s0000] 000 docam|  e300000
9 220172023 10:51 AM | IM23894000091 | 23/01/2023 09:15 AM | UKO4CB9438 | Unregistred NA Soapstonc 127.50 500.00 63749.52| 1592.74] 159374 lq !lﬂ4 66937.00
92 | 22/01/2023 10:58 AM | IM23894000092 | 210172023 09:22 AM| UKOACAB993 | Unregistred NA Soapsione wiso|  soo|  sweosz| 1ssns| wsane] o000 2w  eswroo
9 | 7201202304350 PM | IM2385400009) | 23/01/2023 0:14 PM | UKO4CA3IS6 | Unreginied A Sosprione 2500  s00e0| 6200w 1s62s0| 1se2s0] oo yizsen|  eseasen
% 220172023 04:54 PM | IM23894000094 | 23/01/2023 03:18 PM | UKO4CB9999 | Unregisired N/A Soapatone 145.70 500.00 T2849.52) 1821.24] 182124 ﬂ.ﬂq ”QAII 16492.00
95 2001/2023 10:15 AM | IM23394000095 | 24/01/2023 0839 AM | UKG4CA969) | Unregistred N/A Sospatone. 90.00 476.19 41857.14] 107143( 107143 ﬂ.d 214286 45000.00
96 | 230172021 10:18 AM | IM23894000096 | 24/01/202) 08:42 AM | UKO4CA1941 | Unregistred N/A Soapsione 90.00 500.00 4500000 112500| 1125.00 MJ nm 47250.00
L V0172023 11:44 AM | IM23894000097 | 240172023 10:08 AM | UKO4CBE745 | Unregistred NA Soapstone ¥0.00 500.00 4000000 1000.00| 1000.00 0.00| M,MJ 42000.00
98 23/01/2021 1 2:46 PM | IM238S400000% | 24/01/2023 ll:lﬂ‘m UK04CB241) | Unregistred NA Sospsione 120.00 500.00 60000.00| 1500.00| 1500.00 0.004 3000.00) 63000.00
%9 23/01/72023 03:15 PM | IM23894000099 | 24/01/2023 01:42 PM | UKOSCB7369 | Unregistred WA Soapsione 120.00 500.00 60000.00| 1500.00( 1500.00 004 M.NI 63000.00
100 | 230172023 0336 PM | IM23894000100 | 24/01/2023 02:00 PM | UKO4CAS512 | Unregistred N/A Soapstone 60.00 500.00 3000000 750.00| 750.00 0.00 mtun[ 31500.00
101 | 23012023 04:35 PM | IM23854000101 | 2410172023 02:39 PM | UKOACB9415 | Unregistred NA Soapsioas noso| s0000]  ss0on| 17seo| 13vs0| s aosd  smsomn
102 | 24/01/2023 10:14 AM | IM23894000102 | 25/01/2023 08:38 AM | UKO4CB1699 | Unregisteed WA Sospstone. 120,00 500.00 60000.00 | 1500.00| 1500.00 0.00| m.nal 63000.00
103 | 240172023 10:17 AM | IM2389400010) | 25/01/2023 08:41 AM | UKO04CBS967 | Unregistred N/A Soapsione 120.00 500.00 60000.00| 1500.00| 150000 0.00 mml 63000.00/
104 | 24/0172023 11:54 AM | IM23894000104 | 25/01/2023 10:18 AM | UKO5CA2122 | Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00{ l"ﬂ.q §7750.00
105 | 24/0172023 11:58 AM | IM2189400010% | 25/0172023 10:22 AM Uml Unregistred N/A Soapsione 150.00 500.00 7500000 1875.00| 1875.00 0.00| 17301 T8750.00
106 | 240172021 04:32 PM | IM23894000106 | 250172023 02:56 PM | UKD4CB6392 | Unregistoed NA Soapstone 115.00 50000/ 57500.00| 1437.50| 143750 0.00 28751 60375.00
107 | 24/0172023 06:C0 PM | IM23854000107 | 23/01/2023 04:24 PM :KOSCAUII Unregistred N/A Soapstonc 140.00 500.00 7000000| 1750.00| (750.00 0.00| ]m.ﬂ 7350000
108 | 25/01/2023 05:C1 PM | IM21894000108 | 26/01/2023 03:25 PM | UKOMCAR609 | Unrcgistred N/A Soapmone 90.00 500,00/ 4500000| 1125.00) 1125.00 0.00 J!”.q 47250.00
Page Sof 11
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Print Datc and T 22-Nov-2023  12:34:15 'M

-
Purchaser Value
Sr.Ne. Date Form Ne ValldUpto | Vehicle No sese Miners! ‘m f,""_[:':") sgs;r o::r “:f T':.’:) b
109 250172023 03:08 PM | IM23894000109 | 26/01/2023 03:32 PM | UKOSCAIIL2 WA Soapsione 90.00 45000.00| 112500 1125.00 ll.u] M 47250.00
110 250172023 05:12 PM | IM2I894000110 | 26/01/2023 03:36 PM | UKO0ICATIT? NIA Soapsione 90.00 4500000 112500| 112500 Od Qﬂ 47250.00
m 260172023 11:15 AM | IM2I894000111 | 27/01/2023 09:39 AM | UKDSCAZ240 NIA Soapsione 110.00 5500000 Enml 1375.00 0.00| I'ISID* 57750.00
12 26/01/2023 03:43 PM | IM2I894000112 | 27/01/2023 02:07 PM | UKO4CA9809 N/A Soapstone 120.00 60000.00| 130000/ 1500.00 0.00| m-d 63000.00
1] 26/01/2023 05:24 PM | IM23894000113 | 27/01/2023 03:48 PM | UKD4CBI0G2 N/A Soapsione 110.00 $5000,00| 137500 1375.00 o.q 2750.00 $7750.00
14 27/012023 12:31 PM | IM238940001 14 | 28/11/2023 10:55 AM | UKO02CA0521 N/A Soapsionc 110.00 5500000 1375.00| 1375.00 0-4 2750,00¢ 57750.00
115 27/01/2023 12:40 PM | IM21894000115 | 28/01/2023 11:04 AM | UKO4CRE960 NIA Soapstons 110.00 5500000 1375.00| 1375.00 ﬂml 2750.00| 5775000
116 170172020 04:01 PM | IM2)854000116 | 28/01/2023 02:25 PM | UKDSCCOI66 N/A Soapstone 120.00 60000.00| 1500.00| 1500.00 Gd 3000.004 6300000
117 | 2840172023 10:39 AM | IM23894000117 | 29/01/2023 09:03 AM | UKD4CAB93 N/A Soapstone 100.00 50000.00| 1250.00| 1250.00 0.00| 2500.00| 52500.00
118 | 2200172023 10:42 AM | IM2ISS4000118 | 29/0172023 0906 AM | UKOMCA9693 N/A Soapitone 90.00 4500000 1125.00{ 1125.00 0.00 2250.004 47250.00
119 | 28/01/2023 11:4]1 AM | IM2I8S4000119 | 29/01/2023 10:05 AM | UKB4CB1924 NA Soapsione 115.00 5750000 1437.50| 143750 0.00/ 2875.00| 60175.00
120 28/01/72023 04:15 PM | IM23894000120 | 29/01/2023 02:39 PM | UKO4CB1I944 N/A Soapstone 100,00 50000.00| 125000 1250.00 0.00 2500.00 52500.00
121 280172023 06:52 PM | IM23394000121 | 29/01/2023 05:16 PM | UKO4CB6392 NA Soapstonc 115.00 5750000| 1437.50! 143750 2875.00] 60375.00
122 280172023 06:56 PM | IM21X94000122 | 29/01/2023 05:20 PM | UKCHCAJIRE NIA Soapstone 125.00 6250000 156250 1562.50 0.00| 3125.00| 65625.00
123 280172023 06:59 PM | IM2INS4000123 | 290172023 05:23 PM | UKO4CBR96T NA Soapsione 125.00 62500.00| 1562.50| 156250 0.00/ 3125.00, 65625.00
124 29/01/2021 10:37 AM | IM23894000124 | 29/01/2023 1 2:55 PM | UKO4CA9512 NiA Soapstone 76.80 18400.00 960,00 960,00 0.00} 1920.00] 40320.00
125 29/01/2023 02:54 PM | IM21894000125 | 300172023 0):18 PM | UKO4CBOGSS NA Soapsione 130.00 GSD00.00| 162500 162500 0.00/ 1250.00| 68250.00
126 29/0172023 04:21 PM | IM2)394000126 | 30172023 02:45 PM | UKOSCAI911 N/A Soapstone 140.00 70000.00| 1750.00| 1750.00 0. 3500.00| 73500.00
177 29/01/2023 04:25 PM | IM23894000127 | 30/01/2623 02:49 PM | UKDB4CBT369 NA Soapsione 120.00 6000000 1500.00| 1500.00 0 3000.00, 63000.00
128 29/01/2023 0533 PM | IM21894000128 | 30/01/2023 0:57 PM | UKO4CBIT)4 N/A Soapsionc 120.00 6000000 | 1500.00( 150600 0.00| 3000.00| 63000.00
129 30/0172023 01:31 PM | IM23894000129 | 31/01/2023 11:55 AM | UKD4CBR743 .h;’A Soapstonc 60.00 ) 30000.00| 750.00 150 00 0.00 1500.004 31500.00
130 310172023 11:09 AM | IM2)894000130 | 01/02/2023 0933 AM | UK0SCD2413 NiA m V 90.00 4500000| 1125.00| 112500 0.00} 2250.00 47250.00
(k1] 310172023 11:16 AM | IM23894000131 | 01/02/2023 09:40 AM | UKO4CABS99 N_"A— Soapston: 120.00 60000.00( 1500.00 |;“).m 0.00/ 3000.00| 63000.00
ﬂAuF‘.‘lp"vfI; o ! T
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-

Sr.No. Date Form Ne Vakid Upto Vehicle No | Purchaser ,-;: Miaeral (:_':":n Q':::"“ ::'t:':; S::T o::‘l' ":JT ::m; ’&:.“;'
132 | 31012023 06:24 PM | IM23654000132 | 01/0272023 0448 PM | UKDACBOS62 | Unregistred WA Sospstons 00| so000|  as0000| =rseo| msoe] ase imse w5000
133 | 110272023 11:24 AM | IM23R54000133 | 12/0272023 05:48 AM | UKACB692 | Unregistred NA Soapstone 1ooo| soooo|  ssooo00| 137500 1375.00 m| 5000,  s7I50.00
136 | 14022023 1020 AM | 1M23894000134 | 15022023 08:48 AM | UKDACBEI92 | Uneegistred A Sospsions nooo| seooo|  ssoc00o| 1375.00| 137500] 0 wsa00]  s7Isa.00
135 | 140272023 0626 PM | 1M23894000135 | 150272023 04:50 PM | UKDSCBOS62 | Uneegistred NA Sosprione 7200 s0000 3600000| 90000 90000| 000  1800.00{ 3780000
136 | 140272023 06:30 PM | IM23894000136 | 1510272023 04:54 PM | UKO4CA9512 | Unregistred NiA Sowpeiens 7680| soooo|  3seoo0| seoco| 9000| aso  i1sw00|  4on2000
197 | 150272023 02:28 PM | IM23894000137 | 160272023 12:52 PM | UKOMCABS99 | Unregisteed NiA Sosptiens 9000| s0000|  4s00000| 112500 112500] 000 225000 4725000
138 150272023 02:30 PM | IM23594000138 | 16022023 12:34 PM | UKO4CA9R09 | Unregistred N/A Soapstone 90,00 500.00 4500000( 112500 112500 n.q 2250.00 47250.00
139 | 160272023 09:48 AM | IM23894000139 | 17/02/2623 08:12 AM | UKDACBS967 | Unregisired NA Sospetons 0000| 50000|  sooo0c0| 125000 125000 o.;f 0000 5250000
140 160212023 04:40 PM | IM23894000140 | 17/02/2023 0):04 PM | UKOD4CB3S0S2? | Unregistred N/A Soapsione 90.00 500.00 4500000 1125.00] 112500 0.‘,4 nM 47250.00
141 | 17022023 09:58 AM | IM23894000141 | 180272023 08:22 AM | UKDACBOSE? | Unegisired WA Soapstenc 00| s0000| 3500000 w7s.00| #7500 n.( msoo0| 3675000
142 | 1780272023 10:00 AM | IM27894000)42 | 180272023 08:24 AM | UKO4CB6I92 | Unregistred NIA Sospone 12000] so000|  s000000| 1s0000| 1s0000| o000 300000 300000

__M! 180272023 05:25 PM | IM23x94000143 | 19/02/202) 0):49 PM | UKO4CA9512 Unregistred NA Soapstone 45.00 50000 4250000 1062.50| 1062.50 0.00| 2125.00| 44625.00
144 | 190272022 10:05 AM | IM23£94000144| 200272023 08.29 AM | UKOACAS23? | Usreginird NA Sospsioas 12000 soooo|  eooo0co| 1s0om| 150000 e00 300000 6300000
148 19/02/2023 10:17 AM | IM21%94000145 | 20/02/2023 06:17 AM | UKOACBOMI6 | Unregistred N/A Sospstone 12000 500.00 60000.00| 1500.00] 1500.00 0.00| 3000.00 63000.00
146 | 19/02/72023 00:22 PM | IM23K94000146 | 200277023 11:46 AM | UKOACBOSS | Unregistred NiA Sovpilens 15000| soo00|  7s00000| 1w7so0| 1s750| ool 31s000f 7475000
147 20/02/7202) 04:39 PM | IM2I%94000147 | 21/02/2023 03:0) PM | UKOACASS99 Unregistred N/A Soapstone 12000 500.00 60000 00| 1500.00) 150000 0.004 3000.00 63000.00
148 200272071 05:08 PM | IM23¥94000148 | 21/0272023 03:32 PM | UKOACB9I614 Unregistred N/A Soapsione 120.00 500.00 G0000.00| 1500.00| 1500.00 0.00] 3000.00| 63000.00
149 | 200022023 05:10 PM | IM2394000149 | 200272023 03:3¢ PM | UKOACAS296 | Unregisred NiA Soapsione 12000{ s0000|  sooo0co| 1soooof 1s0000| oool  o00oef  ed000.00
150 | 20022023 05:14 PM | IM23894000150 | 20022623 03:38 PM | UKOICBE967 | Unregistred NIA Soapstone 12000| sooo0|  eoo0eo| 1so000| 1s0000| ooo|  dooese|  63000.00
151 | 201022023 09:47 AM. | 23894000151 | 220272023 08:11 AM | UKO4CBEI9? | Unregired NIA Soapsone 12000 so00|  eoooooo| 1soase| 1s0000|  oco| 300000l 630000
152 | 2002023 01:52 PM | IM2)894000152| 230272023 12:16 PM | UKDACA9809 | Unnegisired A Sespitons 12000 s000|  coowooo| i1s0000| 150000| oo sooecd  som0en)
153 2120272023 01:58 PM | IM23894000153 ( 21022023 l?!!!_m UROCD7369 Uﬂmﬂ;ll\\i N/A Soapsione 120.00 500.00 6000000 1500.00| 1500.00 0.00| M 6‘!:00.;
15¢ | 72002023 04:09 PM | IM23894000154 | 210272023 02:33 PM | UKDACCOL66 | Unegistied WA Scapsions 1000| soo00|  esacaon| 162s00| 162500 o nso.od 682500
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155 | 22/02/2023 04:57 PM | IM23894000155 | 23/02/2023 03:21 PM | UKOACBIS2I | Unregistred NA Soapsione mooo|  s00.00 55000.00| 137500 1375.00 000 2750.00| $7750.00
156 | 230272023 10:01 AM | IM21894000156 | 24/02/2023 08:25 AM | UKO4CB2413 | Unregistred NIA Soapstone 7680 65000 4992000| 124800 1248.00 cnq mml 12416.00
157 | 242022023 11:28 AM | IM23894000157 | 25/02/2023 09:2 AM | UKO4CD3225 | Unregisired N/A Soapstone 10000  500.00 5000000 125000 125000 aq muq 52500.00
158 | 24/02/2023 11:30 AM | IM23894000158 | 25/02/2023 09:34 AM | UKDACB9734 | Unregistred NA Soupsione 10000|  500.00 5000000 1250.00| 1250.00 0.14 uuooo] 52500.00/
159 | 20022021 12:37 PM | IM23894000159 | 25/02/2023 11:01 AM | UKO4CAS599 | Unregistred NA Soapstone 12000|  500.00 60000.00| 150000] 1500.00 n,wl m.wl 63000.00
160 | 25/0272023 10:04 AM | IM23894000160 | 26/02/2023 08:28 AM | UKO4CBE967 | Unregisired NIA Saspsione 12000  500.00 $0000.00| 150000! 1500.00 1&1 wmwl 6300000
161 | 250272023 10:07 AM | IM23894000161 | 260022023 08:31 AM | UK04CBEI92 | Unregisired NIA Soaprionc 12000|  500.00 6000000 1500.00| 1500.00 o.aoi 3000.00] 63000.00
162 | 25/02/2023 12:10 PM | IM23894000162 | 26/02/2023 10:34 AM | UKO04CBRS66 | Unregisired N/A Soapstonc 10000  500.00 50000.00| 1250.00( 1250.00 u.ooi 2500.00| 5250000
163 | 25/0272023 12:17PM | IM2389400016) | 2600272023 10:41 AM | UKOSCBE960 | Unregisived NA Soapsione 12000{  500.00 60000.00( 1500.00| 1500.00 n\q 100000 §3000.00
164 | 25/02/202303:59 PM | IM23854000164 | 26/02/2023 02:2) PM | UK04CDO662 | Unregistred N/A Soapsione 6000  500.00 3000000| 75000| 750.00 0. 1500.00/ 31500.00
165 | 26022023 12:00 PM | IM23894000165 | 27027202 10:24 AM | UKOMCAR296 | Unregistred N/A Soapstone 15190  $00.00 75949.52| 189874 1898.74 0. 179748 79747.00
166 | 27/02/2023 09:53 AM | 1M23894000166 | 28/02/2023 08:17 AM | UKO4CAS232 | Unregisired NA Saspsione 12000)  500.00, 60000.00| 1500.00| 1500.00 000  3000.00| 63000.00
167 | 270272023 11:44 AM | IM23894000167 | 28/02/2023 07:50 AM | UKO4CA9809 | Usnregistred WA Seapsione 120000  sw000 60000.00| 1500.00| 1500.00 000 300000 £3000.00
168 | 27/027202100:37 PM | [M2ZJE9400016% | 28/02/2023 02:01 PM | UKOSCAI911 | Unregistred N/A Soapsione 13440  500.00 £720000] 1650.00( 1680.00 000 316000 7060.00
169 | 20022023 09:40 AM | IM23894000169 | 01/03/2023 08:04 AM | UKOD4CBRIS? | Unregistred N/A Soapstone 12000  s00.00 6000000 | 1500,00( 1500.00 000 300000 63000.00
170 | 280272023 09:43 AM | [M23894000170 | D1/03/2023 08:07 AM | UKO4CB6I92 | Unregistred NA Soapstone 12000  300.00, 60000.00| 1300.00] 1500.00 000  1000.00) 63000.00
171 | 280272023 10:52 AM | IM23894000171 | O1/03/2023 09:16 AM | UKD4CA9512 | Unregistred NA Soapstone 7000|  300.00) 3500000 87500 §75.00 000 1750.00) 36750.00
172 | 2802202) 01:20 PM | IM23894000172 | 010372023 |1:44 AM | UKOSCBOSS | Unregisired NA Soapstonc 13950{  $00.00 69749.52| 1743.74] 174374 000  3axras nmﬂ
173 | 28/02/202301:24 PM | IM23894000173 | 01/03/2023 11:48 AM | UK04CR9614 | Uncegisired NA Sospsione 110.00| 50000, 55000.00| 1375.00] 1375.00 0.00) 55@.00 57750.00
174 | 28022023 03:00 PM | [M23894000174 | 01/03/2023 01:24 PM | UKO4CBI924 | Usregistred NA Soapstone B000|  s0000 40000.00| 1000.00] 1000.00 000 200000 42000.00
175 | 01/03/202) 10:30 AM | IM23894000175 | 02/03/2023 08:54 AM | UKD4CB5062 | Uncegisired NA Soapsione 100,00 snﬁ.m 5000000 1250.00) 1250.00 000 ‘Vz;m.m 52500.00
176 | 01/03/2023 10:33 AM | [M23894000176 | 02/03/2023 08:57 AM | UKO4CB97M | Unregistred NA Soapstonc 100.00 snf;m 50000.00| 125000| 125000 000 2000 52500.00
177 | OLOV202307:07 PM | [M2)894000177 | 02/03/2023 05:31 PM | UKOACR1944 | Unregistred NA Soapstone 12000 500,00 60000.00| 150000| 1500.00 000 ‘;mwl 62000.00
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178 01/03/2023 07:08 PM | IM23894000178 | 02/03/72023 05:32 PM | UKO4CCO166 Unregistred NA ‘Soapstone 120.00 500.00 60000.00) 150000 1500.00 0.00; 3000 63000.00
179 | 02032023 09:32 AM | 423894000179 | 03022023 07:56 AM | UKOICB241) | Unregistred WA Sospsicee 9000 soaoo|  4so000| 1i2s.00| 12s00| 000 mu;[ 41250.00
180 | UDY2023 09:37 AM | IM23894000180 | 0QY2023 08:01 AM | UKOACRE?4S | Unregisired A Sospatcs 7000 so000|  3s00000| #75.00| ®7s00| osd 1 3675000
181 | 020032023 09:48 AM | IM23894000181 | 030372023 08:12 AM | UKOACES960 | Unregistred NA Scapsione 12000| so000]  eooo0co| 150000 150000| 008 300000 6300000
152 02/03/2023 12:18 PM | IM21294000182 | 03032023 10:42 AM | UKOSCARI Unregisired NIA Sagpstone 100.00 500.00 50000.00| 125000 1250.00 04 2500.00 52500.00/
181 | 0203720230605 PM | IM23854000183 | 00372023 0429 PM | UKOCBOG62 | Unregisteed NA P 000! sco00|  3000000| 75000 750.00 Dﬂi 150000 3150000
194 | 030372023 11:05 AM | IM23694000184 | 0402023 0929 AM | UKOCBA967 | Unregistred NA Sospwon 12000 0000  s00000| 130000 130000 000 63000.00
195 | 0M032023 1108 AM | IM23894000185 | 04012023 09:32 AM | UK04CBEI9? | Unregisted NIA Sospatone 12000 50000  ew0000| 1s0000| 150000] om0 30000 6300000
186 | D3OV2023 11:10 AM | IM23894000186 | 0402023 09:34 AM | UKOACBOS80 | Unregisired NA Soapetem: wooo| sooco|  saccooo| 1250.00) 125000)  woo] 250000 5250000
187 | 0303202303:24 PM | IM23894000187 | DLON2023 01:48 PM | UKDICAS809 | Unregistred WA Sowpuionc 12000 50000|  coooo00| 150000| 150000 oos 000l  ei0000
| 188 | ov0v202 0327 e | IM23894000188 | 0402023 01:51 PM | UKDSCARSS | Unregnired WA Scapitens 12000] so000|  soo0oo| 150000| 150000| 000 mml 6300000
169 | /0372023 0458 PM | IM23694000189| 04032023 03:22 M | UKDACA%6S) | Unregisired WA Soapenome woo| soao0|  4sooooo| 112500 uzso| ooo 2500  azas0ce
190 04/03/2023 03:16 PM | IM23894000190 [ 05/03/2023 01:40 PM | UKO4CA9512 Unre gistred N/A Soapstone 7000 500.00 315000.00 875.00 875.00 0.00{ 1750.00 3675000
191 | 09032023 1028 AM | 1M23894000191 | 0G/OX/2023 08:52 AM | UKOICCOING | Unregimred WA R 000| so000|  4o0uc0| 100000 100000  oca| 200000  a200000
192 050372023 12:19 PM | IM21894000192 | 06032023 10:43 AM | UKO4CBESOS Unregistred N/A Soapsione 130.00 500.00 45000.00{ 1625.00| 1625.00 0.00| 3230.09| 6§230.00
19 | 03032023 12:25 P | 121894000193 | 060372023 10:49 AM | UKOSCA1292 | Unregisired NA Sowpsions 12000| soooo|  eooo0oo] 1s0000| 150000  osel  soc0e 6300000
(32 060372023 10:47 AM | IM2)894000194 | 07/0072023 0911 AM | UKO4CBI924 | Unregisired N/A Soapstone 100.00 500.00 5000000 125000 1250.00 0.004 2500.00| $2500.00
195 | 070202 01:50 PM | IM23894000195| COV2023 12:14 PM | UKOICBOGG? | Uregisired WA Soapatone 7000 scave]  Isocooo| srso0| s7s00| 006l 175000l  36730.00
[ 196 | OWON2023 1119 AM | IM23894000196 | 10032023 0%:43 AM | UKOACBS6T | Unepiied NA Sospstons o000| s0000|  asoo000| 112500 nasoo| ove| 220000 4725000
[ 197 | 09/032023 1121 AM | 1M23694000197 | 10032023 0945 AM | UKOICDOMSO | Uneepisieed NA Sospeione swoo|  so000|  aoonco| 100000 100000]  ovo| 200000 4200000
| 198 | owov2023 1123 AM | 1m23894000198 | 10032023 09:47 AM | UKOACAR99 | Unginod NA Sospsions 00| sooc|  soeooo| s7500| w9s00|  eoo  msose 375000
_'-l_?' 09/03/2023 11:26 AM 3!1!1!9«!))!9! 100037202 09:50 AM | UKOACB6Y92 ‘Uﬂ"\‘lm NA Soapstonc. S0.00 500.00/ 4500000| 1125.00| 1125.00 m 2250.00| "IE‘
| 209 | ow032023 1128 AM | IM23894000200| 100372023 0952 AM | UKO4CBS980 | Usregiared NA Soepatone ‘san0| so0c0|  4soeaco| 1asse| 112500 ml nom|  as00)
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201 | 090372023 11:30 AM | IM23R94000201 | 10/03/72023 09:54 AM | UKO4CRI614 | Unregistred N/A Soapstone 90.00 $00.00 4500000 1125.00| 1125.00 Nq 1250.00 47250.00
202 | 09037202 11:34 AM | IM2)894000202 | 10032023 09:58 AM | UKO04CCO166 | Unrcgistred NA Soapstone 90.00 500,00 45000.00| 1125.00) 1125.00 01 2250.00, 47250.00
203 | 09/03/2023 05:32 PM | IM21R94000203 | 10/03/2023 03:56 PM | UKOACAS296 | Unregistred NA Soapstone 80.00 500.00| 40000,00| 1000,00| 1000.00 0.004 42000.00/
204 | 09/03/202) 0535 PM | IM23894000204 | 10/03/2023 03:59 PM | UKO4CB2413 | Unregistred NA Soapstone 70.00 $00.00/ 3500000 §75.00| §75.00 0.00| I?ﬂd 36750.00/
205 | 107032023 12:22 PM | IM13894000205 | 11/03/2023 10:46 AM | UKO4CBE8839 | Unregistred NA Soapstone 12000 500.00 60000.00 | 1500.00 1500.00 0.00f 3000.00 63000.00
206 | 10/03/72023 12:26 PM | IM21894000206 | 11/03/2023 10:50 AM | UKODSCA1292 | Unregisired N/A Soapstone 90.00 $00.00 4500000 1125.00] 1125.00 0.00| 2250.00] 47250.00/
207 | 10/03/2023 1231 PM | IM2]894000207 | 11/03/202) 10:55 AM | UKO4CAJIBS | Unregistred NA Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00) 3000.00) 63000.00/
208 | 10/01/2023 12:34 PM | IM23894000208 | 11/03/2023 10:58 AM | UKO4CBO6SS | Unregisired N/A Soapstone 120.00 300.00 60000.00 | 1500.00{ 1500.00 0.00{ 3000.00) 63000.00
209 | 100372023 03:25 PM | IM23894000209 | 11/03/2023 01:49 PM | UKO4CBI7M | Unrogistred N/A Saapstone 100.00 500,00 5000000 125000 1250.00 0.00| 2500.00 52500.00
210 | 10032023 03:28 PM | IM23894000210) 11/03/2023 01:52 PM | UKO4CABS99 | Unregistred NA Soapstone 120.00 500.00 60000.00| 1500.00) 1500.00 0.00; 3000,00) 63000.00
m 16032023 03:31 PM | IM2)894000211 | 11/03/2023 01:35 PM | UKG4CA9209 | Unregistred NA Soapsione 120.00 500.00 6000000 | 1500.00| 1500.00 9 00f 3000.00{ 63000.00°
212 | 11/03/2023 10:18 AM | IM23ES4000212 | 12/03/2023 08:42 AM | UKG4CA9693 | Unregisired N/A Soaspsione $0.00 500.00 45000.00( 1125.00) 1125.00 0.00 nmq 47250.00
213 | 11/0372023 06:3) PM | IM2I%84000213 | 120372023 04:57 PM | UKO4CA9512 | Unregistred N/A Soapsiooe T0.00 500.00 3500000 %75.00| &75.00 0.00| lTSﬂ.q 3675000
214 | 120372023 1006 AM | [M2I894000214 | 13/03/2023 08:30 AM | UKG4CB6392 | Unregicired NA Soapsione 120.00 50000 60000.00| 1500.00| 1500.00 v.00) Wﬂ 63000.00
215 | 1200202) 02:36 PM | [M23894000215 | 13/03/2023 01:00 PM | UKOACB#967 | Unregsired NA Soapstone 120.00 500.00 £0000.00( 1500.00) 1500.00 LE W.WI 63000.00
206 | 130372023 03:42 PM | IM2IR94000216 | 14032023 02:06 PM | UKO4CCO166 | Unregistred NA Soapsione 120.004 600,00 72000.00| 1800.00| 1800.00 | al w,wl 75600.00
217 | 130372023 04:48 PM | IM23894000217 | 14/03/2023 03:)2 PM | UKO4CBI944 | Unregistred N/A Soapstooc 120.00 600.00 72000.00( 1800.00| 1800.00 0.00| Juoml 75600.00
218 | 140372023 10:07 AM | IM2)894000218 | 15/03/2023 08:31 AM | UKOSCBO480 | Unrcgistred NA Soapstonc 100.00 50000 50000.00| 1250.00| 1250.00 0.00| ?!ﬂﬂl 52500.00
219 | 140372023 0108 PM | IM23894000219 | 15/03/2023 11:32 AM | UKO4CAB296 | Unregisired NA Soapsione 120.00 600.00 72000.00 | 1300.00| 1800.00 0.00 1600.00 75600.00
220 | 140372023 06:46 PM | [M23894000220 | 180372023 03:10 PM | UKG4CB0662 | Unregistred NA Soapsione 60.00 600.00 36000.00| 90000| 900.00 m;x A Flmm 17800.00
21 14032023 06:48 PM. | IM23894000221 | 150072021 05:12 PM | UKO4CBS062 | Unregisired N/A Soapsione BO.90 600.00 48540.00( 1213.50| 121350 0 00| 2427.00) 50961.00
221 | 13032023 03:59 PM | IM21894000222 | 160372023 02:23 PM | UKO4CB7369 | Unregistred N/A Soapstone 120.00 . 600.00 72000.00| 1800.00| 1500.00 Dﬂ; M.Wi 75600.00
223 | 150372023 04:02 PM | IM21854000223 | 16/03/2023 02:26 PM | UKO4CBE967 | Unrcgistred NA Seapstonc 120.00 ©00.00 7200000 1500.00( 1800.00 0.00)| m.oo{ 75600 00
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724 | 150372023 05:27 PM | IM23954000224 | 1500372023 07:57 PM | UKO4CA9683 | Unregistrod WA Soupatons 1200] e000|  7200000] 150000| 10000| 0o 3e00e] 7360000
225 160372023 10:06 AM | IM23894000225 | 17/03/72023 0830 AM | UKO04CB6I92 Unregistred N/A Soapstone 120,00 600.00 72000.00| 1800.00; 1800.00 ﬂq mml 75600.00
126 | 160372023 0218 PM | IM23894000226 | 170372023 12:42 PM | UKDACBZ413 | Unregistred NiA Soxpsions 11000) 60000|  es00000| 1650.00| 1es0.00 n.cnf wooosl 6930000
m 1603/2023 03:13 PM | IM23854000227 | 170372023 01:37 PM | UKD4CA9512 Unregistred N/A Soapstone 80.00 600.00 483000.00 | 1200.00| 1200.00! 04 2400 50400.00
228 | 1770320230629 PM | M23894000228 | 180312023 04:53 PM | UKDACBO480 | Unregistred NA Soapsione 11000 0000|  6600000| 1650.00) 1650.00 nm[ smool 69300.00
229 | 18032023 10:00 AM | 23894000229 | 19:03/2023 08:27 AM | UKO4CA8993 | Unregistred NIA Sospamne ns00| e000|  6s00000| 1725.00| 1725.00 oml unul T2450.00

180372023 05:00 PM | IM238M000230 | 1940372023 03:24 PM | UKOSCBOS62 | Unregistred NA FY— 1500| eo000|  asoo00| n2s.00| 112500 un[ w000 4125000
201 | 18032023 0521 PM | (M23894000231 | 19032023 03:45 PM | UKGACBS®39 | Unregisired NA Sosprione 12000| 60000|  7200000| 1800.00| 1800.00 uol 360000 7560000
192 | 19032023 11:49 AM | [M23694000232 | 20032023 10:13 AM | UKO4CBOSIG | Unregistred NA Soapsionc 12000| 600.00|  7200000| 1800.00| 1800.00 uol Je000 7560000
213 | 19032023 02:05 PM | IM23854000233 | 200172023 1229 PM | UKOACESSS? | Unsegintred WA Boapuionc 12000/ 60000|  7200000| 1800.00| 1800.00 u{ 0000 7560000
M 1940372023 D4:24 PM | IM2I894000234 | 20/01/2023 02:48 PM | UKO4CBSI92 Unsegistred N/A Soapstone. 120.00 600.00 7200000 1800.00| 1800.00 tﬂ 3600.00| 75600.00
295 | 20032023 10:13 AM | 1123894000235 | 217032023 08:37 AM | UKO4CB5062 | Unseginred WA Ssapeiuin 12000] 0000|  7200000] 180000| 1sw000| 000 3s0000| 7360000
26 | 200372028 12:50 PM | IM23894000236 | 21/03:202) 11:14 AM | UKOACB9814 | Unregistred NA Sospaione 12000| 60000|  7200000| 130000 180000  oco| desase| 7300000
W | 000200 1252 PM | IMZIES4000237 | 20012023 11:16 AM | UKIMCBA%0 | Unvegisired NA Sowpstone 1000 o000l 700000 150000 1%0000| oo see0se| 2560000
238 2000372023 12:54 PM | IM2I894000238 | 21/032023 11:18 AM | UKOLCAR29 Unsegistred N/A Soapsione 120.00 600.00 72000.00| 1800.00| |RONOO mw] 75600.00
29 | 20032023 03:18 PM | (M23894000239 | 22012023 01:42 PM | UKO4CA969) | Unregistred NA Sospstone 9000| 60000|  sew0000| 135000 135000) 00| 270000 3670000
240 210372023 03:20 PM | IM23894000240 | 22032023 01:44 PM | UKOMCBE914 Unregistred NA Soapsione 50.00 600.00 54000.00| 1350.00| 1350.00 0.00( 2700.004 56700.00
241 | 1702023 10:46 AM | 1M21994000241 | 18/052023 11:10 AM | UKO4CBE392 | Unregisired NA Sospsione 1000| 70000]  7700000| 192500 192500| ooo| Jssoco|  osso0o
242 | 103023 05:46 P | 2zesaccnnez 1BOS202) 0410 PM | UKOACBIS3 | Uneepived WA Sospmone 13000| 70000)  9100000| 2275.00] 227500| ooo| assoso|  9sss0.00
‘z-u 200052023 11:00 AM | IM23894000243 2|m-:n:-\m:osm uxﬂmm_ Unve gistred NA Soapstone a 130.00 700.00 91000.00| 2275.00] 2275.00 000/  4550.00) 95550.00
244 2000572023 11:02 AM | IM23894000244 2|I°SI?“1’_,|D7:M AM | UKO02CRG)92 | Unregistred NIA Soapsione 130.00 700.00 9100000 2275.00| 2275.00 0“{ 4!50.00' 95550.00
M5 | 22052023 02:45 PM | IM23994000245 | 230572023 01:09 PM | UKO4CCI2IN | Unreginired NA Spwone |  14000| 70000  9%000.00| 245000 245000 om] mcml 102900.00
246 | 20420230249 PM | IM23894000246 | 23052023 01:13 PM | UKO4CESS39 | Uneegistred NiA Sowmon: | 1000| 70000  o100000] 227500] 227500 on!l monq{ 95550.00
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Sr.No. Dae Form No Valid Upte Vehicle No | Purchaser h;;;“ Wigturst (::::n QR-::-I ::'1::.::) S::T c:l“ l?‘? "::; b

247 | 23057202302:11 PM | IM23894000247 | 24052023 12:35 PM | UKOSCCO166 | Unmegistred WA Soapriane 13520 70000 964000| 236600) 16600|  ono| 47200  snT200
248 | 240572023 11:57 AM | IM23854000248 | 257057200 10:21 AM | UKOCBE967 | Uneegistred NA Soapsone 13000 70000 si00000| 227500| 27500| oo assos 9553000
249 | 24052023 11:59 AM | 1M23894000249 | 25052023 10:23 AM | UKOACBE392 | Unsegistred NA Soapstone 12000 70000 s400000| 210000| 200000  0.00) muol £4200.00
250 | 25082023 0347PM | IM21894000250| 26/05/2023 02:11 PM | UKDACBO480 | Unregistred NA Soapsiane 100.00|  700.00 j00000| 17%000| 175000 000  Jso0s0] 7350000
251 | 26052023 05:08 PM | (M23894000251 | 27/05/2023 03:32 PM | UKO4CAS693 | Uneegistred NA Soapsronc 10000 70000 7000000 (75000 1750.00| 000 330000 730000
252 | 260572023 05:13 PM | IM23894000252 | 27/05202303:37 PM | UK02CAG238 | Unregistred NIA Suapsione 12000  700.00 8400000 2100.00| 210000 nn! aoo0f 8820000
253 | 26052023 05:17PM | IM23894000253 | 277052023 03:41 PM | UK02CA1238 | Uneegistred NA Soapstone 12000 700,00 4000.00| 2100.00| 2100.00 a.ﬂ— 20000 5220000
254 | 27/05/2023 11:41 AM | IM23894000254 | 28/03/202) 10:05 AM | UKO4CBS870 | Unregistrod WA Sospstone 13000 70000f  9i00000( 227500 227500 0 assog0|  95350.00
255 | 27/08/2023 01:53 PM | (M23894000255 | 28/05/2023 12:17 PM | UKO4CAS099 | Unregistred NA Soapstone 15000 70000  105000.00| 262500 262500 0.0 szso.uq 11025000
256 | 27/057202301:56 FM | M23894000256 | 28/05/2023 1220 PM | UKOACB9614 | Unregistred WA Soapstone 13000| 70000 9100000| 227500 2275.00) 000 4sse.n| 93530.00
257 | 27/05/2020 04:51 PM | 23894000257 | 280512023 03:13 PM | UKOACCOST? | Unregistred WA Sozpsione w000| 70000|  ss0c00o| 245000 20s000] o0s oo 10290000
2SR | 77/05/2023 04:55 PM | IM23694000258 | 28/05/202) 03:09 PM | UKO4CBS967 | Unrepistred WA Soapsione 13000 70000|  vi0o000| 2275.00| 227500f 000l  4ssp00] 9455000
259 | 200572023 1025 AM | M29§94000259 | 291052023 08:49 AM | UKO4CBO899 | Unregistred NA Soapatone 12000 700.00 3400000 210000 2100.00|  ©Oou 4200000  E§200.00
[ 260 | 2003202 1027 AM | M23494000260 | 250812023 0351 AM | UKO4CBEI92 | Uneegineed WA Soapatone 12000 70000]  s400000| 210000 200000 oo a2 £4200.00
261 | 29/05/2023 12:4) PM. | IM23#94000261 | 300872023 01:43 PM | UKO4CC0621 | Unregisered NIA Soapitone 13000) 70000 91000.00| 227300 227500) 000 45 95$50.00
261 | 300572023 10:18 AM | IM23¥94000262 | 31/05/2023 08:42 AM | UKOACBS967 | Unregistred NA Soapmone 13006|  s0000|  6s000.00| l625.00| 162500 @ 1% ££250.00
263 | 30/05/2023 10:20 AM | IM23894000263 | 31/05/2023 08:44 AM | UKOMCBBE70 | Unregistred A Soapsione 13000| 50000 6500000 162500/ 162500 000 3250 68250.00
264 | 300572023 02:10 PM | IM21894000264 | 3052023 12:34 PM | UKOACBE960 | Unregistred NIA Soaptione 14000  700.00] 9300000, 245000| 245000 000, munlq 102900.00
265 | 300872023 06:58 PM | IM23894000265 | 31/08/2023 0522 PM | UKDACBSS39 | Unregisired NIA Sospstane 13500 700.00 9450000 2362.50| 236250 o/ msﬂ 99225.00
266 | 3102023 09:57 AM. | IM23894000266 | 010672023 08:21 AM | UKO4CCOS)S | Unregistrea NiA Soapstone 1000|  700.00 9800000| 245000 245000 000 mn4 102900.00
267 | 31/05/202) 09:59 AM | 1M23894000267 | 01/067202) 08:23 AM | UKO4CBEI92 | Unregisired NA Soapstone 13000|  700.00 gi00000| 500| 27500| om| assace|  ssssacn
268 | 31/052023 12:18 PM | IM21894000268 | 01062023 10.39 AM | UKO4CBTI69 | Unregistred NA Soapsioac 1o00| 70000|  swoso| 24000| 245000| 000 4000 10290000
265 | 31/052021 1217 PM | 1M23894000269 | 01/062023 10:41 AM | UKO4CBOSSS | Unregistred WA Soapttone wson|  70000)  1issooo| dmarsol 2m7s0 w00 578, 121275.00

Page 120t 13
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A
Sr.Ne. Date Foem No ValldUpto | VehicleNo | Purchaser 'g:‘m‘" Minerat «‘:::’ &| ::‘1:';) s::::‘r c:;:'r "2" ::::'! s‘:::;;‘
270 | 01/067202301:02 PM | IM23894000270 | 02/06/2023 11:26 AM | UKO4CCO166 | Unregistred N/A Saapstone 10000  700.00 70000.00| 1730.00( 175000 000 3500.00) 73500.00
271 | 01/067202301:04 PM | [M23894000271 | 02062023 11:28 AM | UKOACA9693 | Unregistred N/A Sospstone 100.00|  700.00 70000.00| 1750.00| 1750.00 uul 3500.00/ 73500.00/
272 | 030672023 02:34 PM | IM23894000272 | 04/06:2023 12:58 PM | UKOMCBE967 | Unregistred NA Soapstone 12000  700.00 84000.00| 2100.00( 2100.00 n.nul 4200.00 £8200.00
273 | 01062023 02:37 PM | (M23894000273 | 04/06/2023 01:01 PM | UKO4CBOAS0 | Unregistred NA Soapstone 11000  700.00 77000.00| 1925.00( 192500 ono] 3850.00) 80850.00
274 | 10/0672023 10:07 AM | IM23894000274 | 11/06/202) 08:3) AM | UKMCAS693 | Unregistred NA Soapstone 11980) 70000 2386000, 2096.30| 209650 u:o‘ 4193.00] 82043.00
275 | 1082023 01:21 PM | IM23894000275 | 12/0672023 11:45 AM | UKO4CBS839 | Unregistred NA Soapstane 13500 700,00 9450000 2362.50| 236250 000 4725, 99225.00
276 | 127062023 12:05 PM | IM23894000276 | 11/06/2023 10:29 AM | UKOCBOMSO | Unregistred NA Scapstone 12000 70000 $3000.00| 2100.00| 2100.00 000 4200 820000
277 | 150672023 09:34 AM | IM2)894000277 | 16/06/2023 07:58 AM | UIKOACBE967 | Unregistred NIA Soapstonc 12000 70000 $4000.00| 2100.00( 210000 0.00/ mn.ool 88200.00
273 | 130672023 09:36 AM | IM23894000278 | 16/06:2023 08:00 AM | UKO4CB6392 | Unregistred NIA Soapstone 12000  700.00 24000.00| 2100.00] 210060 wl_moul $8200.00
279 | 150672023 09:40 AM | IM21894000279 | 16/0672023 08:04 AM | UKO4CBES39 | Unsegistred N/A Soapsionc 13440  700.00 $4080.00| 235200| 235200 E[ m-mq 98734.00
Grand Total 1237140 1739429138 .31 |434357.31 uul umuz| 18264006.00
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g T Yafor State Level Environment Impact
m ! W. 653, FfammY Assessment Authority, 653,
(Q‘qf-q?;rmm 3, m— 248008 Indiranagar  Colony, Seemadwar
SR . | aRadT Road, Dehradun- 248006 4
(Constituted by Ministry o

Environment, Forests and Climate

Change Government of India.)
Phone No- 0135-3610581

T 01353510581
Emall- selaa.seac.uk@gmall.com

: nln.nlc.uk@gmall.com
%
4%—.‘________

E.C.No- 66-01(83)r2019

Vs
Ms J.D. Minerals,

::arl Rajendra Singh Dafotl,
0-8-54 Judge Farm, Chotl Mukhanl, Haldwani District-Nainital.

Dated- ]! -08-2021

Sub: Environmental Clearan
ce under EIA notification dated 14.09.2008 for Extraction of
Soapstone at Viil- Bajeta, Tehsll- Munsarl, Dist- Pithoragarh. (Area-17.967 Ha).

Kindly take reference to your online pro | No SIA/UK/M i
! IN/66046/2021 submitted to SEIAA
Uttarakhand regarding aforementioned subj:;tp'?h“ i
& details about the project site and {
as per the documents submitted by the project proponent is as under.-? : Brp—

S.No Detalls Reply 1
1__| Name of the Proponent M/s J.D. Minerals Shri Rajendra Singh DafoL.
2 | Project Site . Village: Bajeta, Tehsil - Munsyari, District- Pithoragarh
3 Project Site Coordinates Latitude - 29°56'44.53"N to 29°57'13.58"N i
- Longitude- 80°13'51.75"E to 80*14°'08.96"E |
4 | Type of project Mining as per Schedule 1(a) of ELA Notification 2006
5__ | Mine Lease Area 17.967 Ha el
6 | Project Calegory as per B-1
EIA Notification 2006
7 New or Ongoing Sile New Site
8 Letter of Intent Letter of intent has been issued by state govemmenl to M/s
J.D. MINERALS vide Letter No Vide LOl no. 2248Vl- |
1/2018/1(13)/18 dated 12.10.2018 for a penod of 50 years. :
9 Method of Mining QOpencast Mechanized Method
10 | Total Mineable Reserve 250614 Tonnes
11__| Estimated Quantity 88231lonnes/annum
12 | Thickness of soil 0.20m (average thickness) I
13 | Mining Shall be carried out | In pit | 30m (from 1468mRL to 1438mRL) in pit (I, 18m (From
from 1420mRL to 1402mRL).

14 | Mine area under cluster Applied area greater than 5,0hactare.

15 | Slopes and ultimate face | Face slope of benches shall be 70° and the ultimate slope will

slope be 38°
16 | No. of Pits(Proposed | Two Pits viz Pit-l & II
Exploration)
17 | Project CostEMP Cost 767.34 Lacs
¥10.52 Lacs
18 |[Corporale  Environment | 6 % of the project cost
Responsibllity (CER) P
19 | Whether any tree felling Is | No \
involved ]
6™Augusl, 2021 had undertaken appraisal of the above

The SEAC during its meeting held on
project. It has bean found that the proposal Is classified under Category B1 of EIA Notification 2006.
The proponent has submitted PFR, EMP snd othar relevant documents as desired. After due
examination of the relevant documents/certificates submiltad by the project proponent and additional
clarffication furnished In response to its obsarvalions earller, SEAC has recommended (he grant of
Environmental Clearanca for the above project, subjact lo compliance of the EMP and other stipulated
conditions, SEIAA during its meeting dated 10" - 11" August, 2021 considered the above proposal
based on the recommendation of SEAC. After due examination and deliberation, the SEIAI:
Uttarakhand hereby accords Environmental Clearance for the above project under calogo®y B-10

1
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ElA Notificatio

2-

N 2006 (as amended from time to lime)

- " 'h
'g"" Specific and other conditions mentioned below:. SO0 T S, e W e
1‘“"!1 Condit '

4 : A ve well demarcaled safely zone i.e. minin
Operation will not be carried out in the vicini y b
instituBon of § of historcal mportance Of 100 m from nearby bridges, educalional

-~

slayi
gm;g:a for cooking purpose. ¥ing at site, not fuel wood based support will be
wicient umbers of dusthins will be provided to tabourers for collection of their dally use
garbage, Blo-degradable & solld garbage will be coll ; eir dally us
of these garbage will be ascertained g ected in separated bins & proper disposal

+ Atno stage mining shall be carried out after exhausting extraction of i i
i iy b ng n of the estimaled mineable

The mining operation would provide local ) )
population. o employment and bring economic benefils to local

8. The Proponent should provide Eco-friendly loilels for the workforce. The workers shall be
directed to use the sanitation facilities provided at project site and instructed not to litter the

Qmjed sile. Sufficient numbers of Bio-Toilels will be provide lo workers at sale distance from
river flow bed,

8. Wild Anlmals being sensitive to noise, no project aclivities shall be carried out al night (sunsel
to sunrise) time.

10. All workers shall be imparted basic knowledge regarding the Do's and Don'ls of working
within Forest Areas.

11. Photography of the proposed mining site (preferably using Drone) should be done and
submitied to SEIAA along with hall-yearly compliance report.

12. The project proponent shall submit half yearly compliance report of slipulated conditions of
Envionment Clearance in soft copy through PARIVESH PORTAL given link:
hitps:/iparivesh.nlc.In. The complianca report shall also be e mailed to the Regional Olfice
in Dehradun In moef.ddn@qov.in

>

:hlﬂl

Conditlons foroperation phase

1.

The project proponent should advertise with basic detalls at least In two widely circulaled local
newspapers, wilhin seven (7) days of the receipt of the clearance letter Informing that the project
has been accorded environmental clearance by the Stale Environment Impact Assessmaent
Authority, Dehradun and a copy of the same be sent 1o the Regional Office of Ministry of
Environment, Forest and Climate Change, Govemnment of India localed at 25 Subhash, Road
Dehradun.
The legal status of the mining lease area shall remain unchanged and the Environment
Clearance shall remain co-terminus wilh lease period. The mined lease area shall not be usad
for any purpose other than that specified in the proposal. _ ‘
The mining/extraction of soapstone shall not be done without approved mine plan from
designated suthority. The mine plan should ba revised every 5 years and no fresh mine plan
shall be prepared without site inspection by designated authority. .
The boundary of the mined lease area shall be demarcaled on ground by erecling plilars, each
Inscribed wilh its serial number, DGPS coordinates, forward and back bearing, and distance from
adjolning pillars elc. This demarcation will be ensured by the Revenue Daepartment. A bench
mark will be established Lo monitor depth of the mining. A safely zone of 7.5 ml (surounding the
mine sits) shall be leRt free from mining. .
The mining shall be camled out by opan caat mechanized method wilhout adopling drilling and
blasting operation. The usa of hand held mechanically driven equipment Is permitied. The use of
any electrically driven machinery shall remaln prohibited and only hand held lools shall be used
for extracion of the mineral. _
Soapstone mining shall be camied out during sunrise Lo sunsel period only. It shall not invoive
felling of Wrees and clearance of vegetation. There shall be no psrmanent construction al the site
excepl tamporary erection of first aid room, office, slore, drinking water shed, rest sheiter slc.
The process of mining and quantity of extractable mineral and subsequently progressive mine
closure shall be as per the approved mine plan. The mining operation shall be camed out from
Upper level to Lower level by formation of benching pattern. The maximum height of banches
shall not exceed 1.5 mt and ultimate pit siops shall be kept at 38 degrees.
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* The maximum issi
pemissible depth for mining of soapstone shall not exceed 6 meters or depth of
2hmat1’in:°rmer table whichever is less. During first five years of mining lease the depth of mining
pcxceed 3 meters. Mining beyond 6 mlers will be considered after sile visit by SEAC.
subseque of minor mineral is parmitted from 1" October of every year to 15" June of the

nl year. It shall be ensured that no mining activity | [
Season. Workers should be advised and R A ol 1° g

protected agaln ina 1" ih
o T;;d d:: Oc.t to 31% Oct during which there mey be r:ngu lns‘lhﬁ:;:;;l.ood during 1" June o 15" June
' wasts pon of the mine lease area shall be through back iling, stabillzation and cutlvation. The
wil b and top soll generated during mining shall be temporarily stacked in extarnal dump which
- be subsequently vacated.and back filled In mined out plts. The waste generalad In the area
mh:ﬁm:dn:m "L‘L'::e:ﬂ:vhlntd raada s::!latlzle for cullivation. Back filling shall be done In a
. el to Upper lavel. Min| i

Slmulfaneously s vion fo willble. ning activity and back filling shall be done

11. No disturbance to natural drainage system around the mining lease area shall be done. No
g’:i?s ::\"’“'“ is allowed. The dump sile shall be kept away from the nearby nallahs/water

d maintained at a distance of at least 100 meters. The external dump shall be
; 3 protecled
against slide/slip by adopting suitable mechanical and vegelative measures. Proponent should

construct a mtfa:gi:g vi‘aﬂgmgdtha nallah side, wilh suitable height to protect soil erosion. The
construction o wall, am and planting of species/soll bindl i
dump yard shall be done. P aar I

12, The project proponent shall undertake lransportation of mineral from pit head to read head
manyally or by mule. Further It shall striclly adhere to the norms of Transport Department in
refraining from use of polluting and less fuel-efficient vehicles for transporting extracted minerals
to final destination. There shall be no over loading of vehicles as against standard norms fixed by
Central GovemmentState GovernmentHon'ble Courts from time to time.

13. The project proponent shall regulate and maintain record of the quantity of soapstone extracted
during a season. The monitoring shall be ensured by Mines Department/District Administration
from time to time.

14. There shall be no labour camp.in the mining-lease area for the labour engaged in mining of

soapstone. The labour engaged in mining shall be provided free fuel wood/alternate source of
energy to avoid any pressure on adjoining forest land

15. Proponent should submit surface waler quality and ambient air quality monilaring report as
committed in EMP, with suitable paramaters.
16. Under corporate social responsibllity proponent should develop community services such as

drinking waler, education, housing, sanitation, health, safely and medical facilities, public
transportation and communication, social welfare elc.

17. The proponent shall erect eco-friendly mobile toilets for the workforce at site and shall ensure
disposal of solid waste as per the existing provisions/rules/guidelines.

18. Minimum 18000 plants will be planted In nearby Van Panchayat first and second year followed by
their maintenance in the next three years. The species selection shall be site specific and cater
to the demand of the Van Panchayat. The Divisional Forest Officer, Pithoragarh shall ensure the
compliance. Besides this the proponent shall develop 5 meter wide dense plantation of shrubs
around the mining sile.

19. The Geology and Mining department shall ldentify an agency for regular/periodical monitoring of
quality of ground water of existing hand pumps and tube wells in the vicinity of the mining site.

20. The project proponent shall formulate a transparent and unbiased procedure for engagement of
laborers for sustainable extraction of the minerals from the mining lease area. The projecl
proponent shall ensure that maximum local labour be engaged and hence opportunities of
employment be provided, The project proponent shall follow all safety measures for labour force
engaged in accordance with relevant Acts/Rules.

21. The project proponent shall prepare the plan of mining In conformity with the mine lease
conditions and the Rules prescribed in this regard thereby clearly dalineating the ‘No Work Zone'
in the mine lease srea lLe. at least 100 mi distance from Nallahs/Water Bodles, bridges,
educational Institution or structures of historical importance.

22, Effective safeguard measures, such as regular waler sprinkling shall be carried oul In critical
areas prone 1o alr poliution and having high levels of particulale matter such as loading and
unioading point snd all transfer points. It shall be ensured that the Amblent Alr Quality
pmn;oma conform to the norms prescribed by the Cenlral Pollution Control Board In this
regard.

23, The project proponent shall provide protective resplratory devices to workers working in dusty
areas and they shall also be provided with sdequate lralning and Information on safety and
health aspects. Perlodical medical examination of the workers engaged In the project shall be
carried out and records malntalned.

24. The proponent shall provide eco-friendly mabile tollets for the workforce at sile and shall ensure
disposal of solid wasts as per the sxlsling provisions/rules/guidalines.

o
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25 The
b g:loi{’e;:n ;:rsop,gnanl shall ensure compliance 1o Provisiong of the all Acts, Rules, Regulations
26. Pholography of the o 28InG I force, as applicablo 1 g projoct
~ Proponent showine gg'é"“" mining slte s well as the plan(ation sites undertaken by Ihe projec!
AA and Iog | ﬂ_°°°“"“°'°3 should boe done (preforably using Drone) and submitted fo
compliance f:!%rt &l office of MoEF&CC, Govt of Indla at Dehradun olong wilh half-yeorly
26, prelect roponent wit stctly comply with EMP/EIA
. Poilj:lfonpcr:upounolem will have lo submit EMP/E(A report to Mining Department (Lessee) and
29. The ontrol Board befors gelting work order/Consant Io Eglablished or Operate.
. E Project proponent shail submit half yearly compllance report of slipulated condillons of
nm??m: E learance In soht copy fhrough PARIVESH PORTAL given link:

ntire 1} )

1) The Environmental Clearance Is being granted for mining/oxtraclion of Soapsione In the
approved Mina Lease Area, Legal stalus of the mining lease area shall romaln unchanged and
the Environmental Clearance is belng granted only for the lease period. The mined lease area
shall not be used for any purpose other than that spacified In the praposal.

2) The maximum permissible depth for mining of Soapstone shall not excesd 6 meler or depth of
ground waler table whichever Is less. During first five years of mining lease tha deplh of mining
shall not exceed 3 meters. Mining beyond 6 meters shall be granted after site visit by SEAC.
However, Authority may also visit the sile In operational phase, whenever It Is found lo be
nacessary,

3) Reclamation of the mine lease area shall be through back fifing, stabilization and cultivalion. Tha
waste and top soil generated during mining shall be temporarily stacked In external dump which
will be subsequently vacated and back filled in mined out pits. The waste generated in the area
will be backfilled during rains and land made suitabla for cultivation. Back filling shall be done in a
retreating manner from Lower level to Upper level. Mining activity and back filing shall be done

simultaneously onca spaca is avallable. :
4) The dump site shall be kept away from the nearby nallahsiwater bodies and malntained at a

distance of at least 100 meters. The external dump shall be protected against slide/slip by
adopling suitable mechanical and vegelative measures. The construction of toe wall, cheqk dam
and planting of grass specles/soil binding dwarl specles In dump yard shall be done as given in

mining plan.

5) The ptglpd proponent shall undertake transportation of minaral from pit head to road head
manually or by mule. Further It shall strictly adhere to the norms of Transport Department In
refraining from use of polluting and less fuel-efficient vehicles for transporting extracted minerals
to final destination. There shall ba no over loading of vehicles as against standard norms fixed by
Central Govemment/Stale Govemmant/Hon'ble Courts from time to lime.

6) The project proponent shall regulate and maintain record of the quanlily of Soapstone extracted
during a seasan. The moniloring shall be ensured by Mines Department/District Administration

from time lo time.

7) There shall be no labour camp in the mining lease area for the labour engaged in mining of
Soapstone. The labour engaged in mining shall be provided free fusl wood/allemate source of
energy lo avoid any pressure on adjoining forest land.

8) The project proponent shall formulate a transparent and unblased procedure for engagement of
labourers for susOlainable extraction of the minerals from the mining lease area. The project
proponent shall ensure that maximum local labour -bs engaged and hence employment
oppariunity provided. The project proponent shall follow all safety measures for labour force
engaged In accordance with relevant Acls/Rules.

8) Under CER, Project Proponent spart from other aclivitles, will also install Solar lights and
distribute forest fire fighting equipments o the local groups (Mahllamangal dal’Yuvakmangal
daWanpanchayal) In Lhe adjoining vilages close (o forest areas In consullation with local Forest

Olficiats.
10) The project proponent shall provide prolective respiratory devices to workers working In st
:::Ja; Imy Fﬁudgd gr b:d gwd'd with adequala lraining and Information 0;: s%fclyd:ng
'l ) m examination of the workars
)3 ;:'a'“‘ . 50 angaged in the project shall be
1 B pf proponent shall ensure compllance to provisions of (h i
- ;’ng C;:.vifte.lima. ‘frc: the tirl:e boflng In force, as applicable (o the proj:c:" P TR,
snvironmenlal saleguards shall be Implemenled In latter and spirt. The orolect
propomg ﬂ:lm:u establishEnvironment Monlloring Cell and g/ submit six m:ﬁm'fy co;an;ﬁlaico
i {,;P%“Em # Aulhority and reglonal offics of MOEFACC, Govt of Inga at Dehradun
) als; it "“”‘I:dﬂ“."ﬂhl to Include addilional 33/69uard measures If found necessary 8
Ths EC e b:chhg W'l:::? b;::‘l):;log of the EC gmnto.: under provision of EIA Notificalion 2006.
compliance of Hon'ble Coyrt Ordery jssyed from time to lime
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14) Any appeal against this E :
nvironment Clearance sh . ional Green Tribunal, if
preferred, wi eriod all lle with the Nationa
Y Aot 2015 period of 30 days as prescribed undr rejayant section of the National Green
s found that If cond! .
Or cance! this Euvhnmetz:lsc'fargm e Authorlly are yiglated, the Authority may suspend

‘ M 3:- (10 be followed by Director Industry, Geology and Mining Unit, Govt.

1+ Mining and Geology department of the State lculate the maximum
production levels and inform the Authority ‘mgﬁ‘\;;tlmont o

2+ A study shall be carried out at least I over a year through mines and geology department to
avoid over exploitation of mineral, which may adversely affect the dynamics of site. A copy of
sald study report shall be submitted (o the Reglonal Office of the Ministry of Environment,
Forest and Climate Change at Dehradun and SEIAA, Utlarakhand.

3- The Geoclogy and Mining unit of Industry Depariment shall Identify an agency for
regularipariodical monitoring of quallly of ground waler of existing hand pumps and tube welis
in the vicinity of the mining slte.

4- Digital processing of the entire lease area using remote sensing technique should be done by
Geology and Mining department regularly and report should be submitted to the Ministry of
Environment and Forests, Reglonal office at Dehradun and SEIAA, Ultarakhand.

In view of the COVID-18 scenario, social distancing at wark-place shall be maintained, and such
other conditions and safeguard shall be ensured as directed by Government of India, Govemment of

Uttarakhand and concemed District Magistrale from time to lime.
Your's Faithfully
(Sushanta »a:gr Pattnaik)

Meambar Secretary,
SEIAA, Uttarakhand

No- L6 € 01(83)/2019 dated- as above

Co; Inf on a tion to-
1. APCCF, Reglonal office (Central) MoEFCC Gowt of India, 26 Subhash Road, Dehradun.

2. Additional Chief Secretary, Foresls & Environment, Govemment of Uttarakhand, Dehradun.
3. Director Industries, Geology & Mining Unit Govt of Uttarakhand Dehradun

4.. District Magistrate, Pithoragarh.

5. Member Secretary, UEPPCB, IT Park Dehradun.

6. Divislonal Forest Officer, Pithoragarh.

7. Guard File for uploading In Parivesh Website. /

(Sushanta Kumar Pattnaik)
Member Secretary,
SEIAA, Uttarakhand
]
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GoLDEN GREEN NURSERY
{-Aiirfﬁms of Plonts, Indoor & Qutdoor Plants, Flower Plants etc. I

o——

GSTIN ; 05AZIPMS3S1IN1ZQ

g EL
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‘

@ 9758061283, 3938Z5R ool

g

Bora Colony Numely, Near Mandi Gate, Barellly Road, Haldwani (Mainital) Uttarakhand

1D Mivoald B .}“u,;;..__.. o 292

10, M5
Address I/HIJL (?yt.z- f#ﬂ 4(1 Nﬁt”{ (Zomtu" R
o HILIETP I q]g s ol B 1a) one :s«}-amm ...............
Sl TOTALVALUE
i Ne. FARIKARARS Code Q. - Exempted | G5T5% | GST12% | G357 13%
0 | Ao Beyy 06el | Qoo | 26 |Yao
@ Flmsae] 0602 | (g0 | IS [ ISO® |
/2 \ il
& r‘)w Hufa 0602| Se | 26 | |ro0 '
Ol
s
e 6leg | 54 | 157 | 7SP | .
DT é
e i 8602 | (oo | 26 | 9ove | \
l a e 06e2 |Jove | Qo [RUITer A
Total Value without Tax |
 BANKDETANS cosT @ 0% 2| 6% [9%] | /]
| Name : Golden Green Nursery =
{| b SGST @ 0% [24% 6% | 9% |
Branch : Talli Haldwani IGST @ 0% | 5% | 12%|18%| |
Ac. No.: 920020019764444 [T —o—— =~ g5 /
IFSC  : UTIB0000584 4 = .:
GRAND TOTA
: 57@')@ / -
« Goods once sold will not be taken back. For - GOLDEN GREEN Némm
* All Disputes subject to Haldwanl Jurisdiction only. \ N~
«E.R0E AMM
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